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CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BcNCH, JABALPUR

Original Application No. 376 of 2003

Jabalpur, this the ogth day of July 2003.

Hon'ble Mr, D.C. verma, Vice Chairman (Judicial)
Hon'ble My, A.K. Bhatt, Member (A)

Jawahar Patsl S/o Shri Babulal

Patel, aged 42 years, Head Clark,

Chief Crey Controller, West

Central Railuay, Jabalpur R/o 2420,

State Bank Colony, Ukhri Road,

Jabalpur. ARPLIC ANT

(8y Advocate - shri R. Shrivastava)

VERSUS
1. Union af India,
through its Chairnan,
Railyay Board, Rail Bhawan,
New Delhi.
2. Divisional Gsnera} Manager,
Central Railuay, Jabalpur
3. Divisional General Manager
Personal), Central Railuway,
Jabalpur.
4. Uadram Kanwar, Haead Clerk,
Sr. DME(D) NKJ
5. Ranvesr Singh, Head Clerk,
Sr. DME(D) NKJ
5. Shivlal Maravi, Hegad Clsrk,
COS(G) Jabalpur.
7. Tejilal Ram Bharose, Hgad Clerk,
DRM (M) Jabalpur.
8. + Vimla Kreel, Head Clerk,
DCOS, JABALFRUR
S. Vijay Kumar Ramnath, Head Clerk,

Sr. DMe (D) NK3.

10. Santosh Kumar Mishra,
Head Clerk, CCCoR, Jabalpur,

11. Ramdeen Ramgarsab,
Head Clerk, SSF(D&W) NK3.
Through Seniorp Divisional Personal
Officer, Jabalpur West Central Railway
Jabalpur M.p, RESPONDENTS

( Advocate MK, Me.NBanerjee )
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JRDER (GRAL)

Sy Anand Kumar Bhatt, Administrative Member -

The griévance in this OA is that thepe was a
written test for the pogt of Office Superintendent Grade ]I
The applicant and some ST/SC candidates also appeared
dlonguith the asplicant in the said test. The SC/sT
candidates appeared 2gainst the General Vacancies and in
that cass, they should not hayve been given benefits gf
relaxed standa:d as it is only applicable to the sC/sT

candidategs appearing against the Tesserved vacancicsg.

2. A Short Feply has besn filed Oy the learned
counsel for the respondentsg who confirms that SC/sT
candidates uho after the written test Were called for
viva-voce were given the benefits of rélaxed standard as
thay ware tg pe considered against Teserved vacancies
and not against the General Vacsncies. Counseél fPor the
@pplicant also druy our attention to thg applicant's
representation dated 26.5.2003 {Annexure A-4) uhere he hag
stated that in the written test helg on 29.4.2003, he gig
his papers well and he éxpected to be called for the
viva-voce, The learned counsel for the Fespondants gstateg
that the applicant wag given S8ven grace marks but evan

then he could not qualify in the written test.

3. Under the circumstancas, theéra is no merit in the

grievance of the applicant and QA stands dismissged.

4, Intarim reliep granted earlier standg vacat ¢d,
(Anand Kumar Bhatt ) (D.C. verma)
Administratiyg Member Vice Chairman (3)
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